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I 2 3 ' 4 5

15 Orissa . . . . . . 47,260.12 1,00,500.00 1,47,760.12

16 Punjab . . . . . 6,139.39 11,500.00 i7 ,639-39

17 Rajasthan . . . . . 93,226.00 1,30,000.00 2,23,226.0®

18 Sikkim . . . . . 500.00 500.00

19 Tamil Nadu. . . . . 17,413.72 60,000.00 77,413-72

20 Tripura . . . . . * — 1,056.00 4,750.00 4,750.00

21 Uttar Pradesh . . . . 1,28,967.11 2,69,500.00 3,98,467.11

22 West Bengal. . . . . 95,288.00 80,000.00 1,75,288.00

23 A & N Island . . . . *—41-57 1,050. (X) 1,050.00

24 Arunachal Pradesh 320.00 500.00 820.00

25 Chandigarh . . . . . 50.00 50.00

26 Mizoram . . . . . 850.43 85°-43
27 P on d ich erry  . . . . 149.98 650.00 79.98

T o t a l 6,70,228.84 13,80,600.00 20,50,828.84

*—Excess uti lisation oflast year not taken into account.

Construction by CPWD in Calcutta, 
Delhi, Bombay and Madras

5655. SHRI JYOTIRMOY BOSU: 
Will the Minister of WORKS AND 
HOUSING be pleased to state:

(a) total value of construction 
undertaken and completed by the
C.P.W.D. in Calcutta, Bombay, Madras 
and Delhi, year-wise during the last 
three years;

(b) particulars of the construction 
works undertaken or completed by 
the C.P.W.D. in each of the above 
cities during the same period; year- 
wise; and

(c) the total cost of each of the pro-
jects so undertaken or completed in 
each of the above cities during tho 
same period, year-wise?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRi BHISHMA n a r a i n  
SNGH); (a) to (c) The information is

being collected and will be laid on the 
Table of the Sabha.
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Amount to Haryana under Social 
Welfare Scheme

5657. SHRI CHIRANJI LAL 
SHARMA; Will the Minister 0f EDU-
CATION AND SOCIAL WELFARE
be pleased to state the amount which 
Government have given to Haryana 
State under social welfare schemes, 
scheme-wise, during the last three 
years?

THE MINISETR OF EDUCATION 
AND SOCIAL WELFARE (SHRi S. 
B. CHAVAN): A statement is attach-
ed.

Statement

The amount which Government have given to Haryana State under Social Welfare Schemes for the
last three years

S.
No.

Name of the Scheme 1978-79 19 7 9 '8 °  1980-81

1 Scheme for the Welfare of chiklrcn in need of Care 
and Protection . . . . . .

4 Scheme of Government o India Scholarship to the
Physically Handicapped . . . .

5 Schemc of Assistance to the Voluntary Organisa-
tions of the Physically Handicapped (In Haryana 
State) . . . . . . . .

6 Organisational Assistance to Voluntary Organi-
sations (in Haryana State) . . . .

Nil

30,000

4 5

(Amount in Rs.)

......................................................... 1-97,555 19,261

2 Integrated Child Development Services Scheme . 12.32,300 19,33,400

3 Functional Literacy Scheme . . . . 5,52.200 5575>i°o

1,36,01)0 1,77,000

Nil

2,77>9i 1 

27,54,000 

7,20,000

1,00,000

90,000 5>92>985

56,860




